IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

05.03.2026

1 |D sAMAL 115419/2026(05.03.2026 |WP(C) /592/2024 o | c |
SUSHREE

2 |SANGITA 15436/2026 (05.03.2026 WP (C)/4477/2026 |7 U
PASAYAT

3 |S s PASAYAT |15437/2026(05.03.2026 |WP(C)/2587/2026 |10 | R

4 |r BAG |15442/2026(05.03.2026 |[WP(C)/29632/2025 (10 | c |

5 |S s PASAYAT |15444/2026(05.03.2026 |WP(C)/2583/2026 |7 | R
BIKRAM

6 |opnmma 15449/2026 05.03.2026 |CRLMP/186/2026 10 U
BIKRAM

7 |pnmna 15450/2026 [05.03.2026  |CRLMP/186/2026 10 U
SUMIT

8 | oATPATHY 15452/2026 [05.03.2026  |ABLAPL/449/2026 |10 U

9 |DILLIP SAMAL|15453/2026|05.03.2026 |WP(C)/2593/2026 |10 | u |

10 |L D PANDA  |15454/2026|05.03.2026 |WP(C)/34267/2025 |10 | c |

11 |R C MUDULI |15455/2026|05.03.2026 |WP(C)/36232/2025 |10 | c |
SESHADEV

‘12 - ‘15456/2026‘05.03.2026 FAO/455/2024 ‘10 ‘ ‘U ‘

13 |R C MUDULI |15457/2026|05.03.2026 |WP(C)/36312/2025 |10 | c |

14 |R C MUDULI |15458/2026|05.03.2026 |WP(C)/36315/2025 |10 | c |

15 |B B MALLICK |15461/2026|05.03.2026 |WP(C)/25064/2013 |10 | o

16 |M K PANI 115463/202605.03.2026  |[WPC (OAC) /4230/2012 |10 | o

17 |S SAHOO 115465/202605.03.2026  |[WP(C)/5227/2025 |10 | U

18 |C SAMAL |15467/202605.03.2026 |[WP(C)/3394/2024 |10 | c |
HEMANTA

19 |ovag moup |15471/202605.03.2026 WP (C)/42312/2023 |10 c
HEMANTA

20 | ounr mour |15473/2026(05.03.2026 WP (C)/42311/2023 |10 C

21 |G K TRIPATHY |15474/2026(05.03.2026 |WP(C)/2102/2002 |10 | S

22 | OTIERARESH 15476/202605.03.2026 R (C) /3502/2026 |10 U

23 |U K PANDA  |15477/2026(05.03.2026 |WP(C)/41046/2023 |10 | c |

24 | OTIERARESH15479/202605.03.2026 R (C) /30330/2023 |10 U
JYOTIPRAKASH 3.00,3*3

25 | on 15480/2026 [05.03.2026 |ABLAPL/7423/2025 |10 oAPERLESS U




26 |P BEHERA 115482/2026 (05.03.2026  |WP(C)/23033/2023 |10 | c |
27 |s. GUPTA 115486/2026 |05.03.2026 |WP(C)/783/2026 0 | c
28 [Nl 15488/2026 05.03.2026 [WP(C) /5956/2026 |10 c

29 | pnee 15489/2026 (05.03.2026  [WP(C) /34438/2025 |10 U

30 |D SAMAL 115490/202605.03.2026  |[WP(C)/23033/2023 |10 | c |
cE Il i 15494/2026 (05.03.2026  [WP(C) /2496/2026 |10 U

32 |S. GUPTA 115495/2026|05.03.2026 WP (C)/6289/2026 |10 | c |
33 |D SAMAL 115496/2026|05.03.2026 |WP(C)/23063/2023 |10 | c |
34 |G. N. SETHI |15498/2026|05.03.2026 |WP(C)/5656/2026 |10 | c |
35 gﬁﬁgﬁgﬁ? 15499/202605.03.2026 [WP(C)/5166/2026 |10 U

36 |S P PRADHAN |15501/2026(05.03.2026 |WP(C)/23063/2023 |10 | c |
37 | onnommay 15503/2026 (05.03.2026  [WP(C) /2575/2026 |10 U

38 |T. K. NAYAK |15504/2026(05.03.2026 |WP(C)/6320/2026 |10 | c |
39 | cnnommay 15506/2026 (05.03.2026  |CONTC/448/2026 10 U

40 |T. K. NAYAK |15507/2026(05.03.2026 |WP(C)/6322/2026 |10 | c |
41 |D SAMAL 115508/202605.03.2026 |[WP(C)/23136/2023 |10 | c |
42 |T. K. NAYAK |15509/2026(05.03.2026 |WP(C)/6325/2026 |10 | c |
143 |P C DAS 115510/202605.03.2026  |MACA/215/2025 0| u |
44 |T. K. NAYAK |15511/2026|05.03.2026 |WP(C)/6338/2026 |10 | c |
145 |S P PRADHAN |15512/2026|05.03.2026 |WP(C)/23136/2023 |10 | c |
46 |P. K. BEHERA|15520/2026(05.03.2026 |WP(C)/4212/2026 |10 | c |
47 |P. N. NAYAK |15521/2026|05.03.2026 |WP(C)/5784/2026 |10 | c |
48 |R. PRATHAN |15522/2026|05.03.2026 |WP(C)/6478/2026 |10 | c |
49 |R. K. NAYAK |15523/2026|05.03.2026 |WP(C)/6318/2026 |10 | c |
50 |K. K. SRHOO |15524/2026|05.03.2026 |WP(C)/5646/2026 |10 | c |
51 |N. K. ROUT |15526/2026|05.03.2026 |WP(C)/6309/2026 |10 | c |
52 |N. K. ROUT |15527/2026|05.03.2026 |WP(C)/6324/2026 |10 | c |
53 |P. K. JENA |15528/2026(05.03.2026 |WP(C)/6551/2026 |10 | c |
54 |J. SAHOO |15529/202605.03.2026 |[WP(C)/6421/2026 |10 | c |
55 |P. K. JENA |15530/2026(05.03.2026 |WP(C)/6553/2026 |10 | c |

B. N.

56 |oARANGT 15531/202605.03.2026  [WP(C)/34502/2025 |10 c

57 ﬁéﬂiéATRA 15532/202605.03.2026 WP (C)/5334/2026 |10 c

58 |S DHIR |15534/202605.03.2026 |[WP(C)/1363/2026 |10 | c |
59 |s DHIR 115536/202605.03.2026  |WP(C)/523/2026 0 | c |
60 |T K MOHANTY |15538/2026|05.03.2026 |WP(C)/2786/2026 |10 | c |
61 |S. MOHARANA |15539/2026(05.03.2026 |WP(C)/20995/2025 |10 | c |
62 |A. MOHANTY |15568/2026|05.03.2026 |WP(C)/5879/2026 |10 | c |
63 |BD BISWAL  |15577/2026|05.03.2026 |WP(C)/22373/2021 |7 | u |




64 |PK JENA 115578/202605.03.2026  |CRLREV/553/2025 |10 | v

65 |PK JENA 115579/202605.03.2026 |CRLMC/4466/2025 |10 | v

66 |P K JENA 115580/202605.03.2026  |CRLMC/4466/2025 |10 | v

67 |S MOHAPATRA |15581/2026(05.03.2026 |ABLAPL/1071/2026 |10 | .

68 |S SWAIN 115583/2026(05.03.2026 |[WP(C)/25667/2019 |10 | v
PITABAS

69 | invar 15584/202605.03.2026  [WP(C)/15495/2015 |10 U

2.00,3%2
70 |S GHOSH 15585/2026 [05.03.2026  |[BLAPL/436/2026 10 download [U
copy

71 |P C MOHANTY |15586/2026|05.03.2026 |SA/278/1992 0 | v

72 |M MOHANTY  |15587/2026|05.03.2026 |ABLAPL/9577/2021 |10 | o

73 |J C BARAL  |15588/2026|05.03.2026 |CRLMC/156/2025 0 | o
RANJAN KUMAR

74 TR 15590/2026 [05.03.2026  |[WP(C)/10174/2012 |10 U

75 |J PRADHAN  |15591/2026(05.03.2026 |WP(C)/4975/2026 |10 | SR
SURIYAKANTA

76 |Samal 15592/2026 05.03.2026  |[WP(C)/37210/2025 |10 U

77 |S. MOHARANA |15598/2026(05.03.2026 |WP(C)/6450/2026 |10 | c |

78 |S. MOHARANA |15599/2026(05.03.2026 |WP(C)/6397/2026 |10 | c |

79 |S. MOHARANA |15600/2026|05.03.2026 |WP(C)/6393/2026 |10 | c |

180 |S. MOHARANA [15601/2026|05.03.2026 |WP(C)/6372/2026 |10 | c |

81 |S. MOHARANA |15602/2026|05.03.2026 |WP(C)/6280/2026 |10 | c |

82 |N. K. ROUT |15603/2026(05.03.2026 |FA0O/29/2026 0 | c
SURIYAKANTA

RN i 15604/2026 05.03.2026  |WP(C)/37291/2025 |10 U

84 |S. MOHARANA [15605/2026|05.03.2026 |WP(C)/6110/2026 |10 | c |
SURIYAKANTA

85 | amnL, 15606/2026 [05.03.2026  |[WP(C)/37331/2025 |10 U
SURIYAKANTA

86 | oannt, 15607/2026 05.03.2026  [WP(C) /932/2026 10 U

187 |S. MOHARANA |15608/2026|05.03.2026 |WP(C)/6053/2026 |10 | c |
SURIYAKANTA

88 |t 15609/2026 [05.03.2026  |[WP(C)/1146/2026 |10 U

89 |S. MOHARANA [15610/2026|05.03.2026 |WP(C)/6572/2026 |10 | c |

90 |s GHOSH 115612/2026(05.03.2026 |[RVWPET/291/2022 |10 | S

91 |G.SUNDARA  |15613/2026|05.03.2026 |WP(C)/1332/2026 |10 | c |

92 |P K BEHERA |15614/2026|05.03.2026 |CRMC/4112/2000 0| u |

93 |B SWAIN 115615/202605.03.2026  |ABLAPL/8923/2023 |10 | u |

94 |R K BARIK  |15616/2026|05.03.2026 |WP(C)/5565/2024 |10 | S

95 |R K BARIK  |15617/2026|05.03.2026 |CONTC/3297/2022 |10 | S

96 |R K BARIK  |15618/2026|05.03.2026 |[RVWPET/104/2022 |10 | o

97 |S K SAHOO  |15619/2026|05.03.2026 |MACA/278/2017 0 | c
ASHUTOSH

‘98 MOHANTY ‘15630/2026‘05.03.2026 TRP (C) /50/2025 ‘10 ‘ ‘c ‘

99 |B. K. SETHI |15631/2026(05.03.2026 |WP(C)/4676/2025 |10 | c |




‘100 R ‘15632/2026‘05.03.2026 WP (C) /13600/2025 ‘7 ‘ U ‘
101 [B.K.MOHARANA 15633/202605.03.2026 |[WP(C)/5484/2026 |10 | lc |
1102 |SR SETHI 115634/202605.03.2026 |WP(C)/18611/2019 |7 | v
1103 |J SAHOO 115635/202605.03.2026 |CRLMC/651/2026 0| v
1104 |J SAHOO 115636/202605.03.2026 |CRLMP/238/2026 0| v
1105 |J SAHOO 115637/202605.03.2026 |CRLMC/653/2026 0| v
‘106 PR SWAIN ‘15638/2026‘05.03.2026 CRLMC/2917/2025 ‘10 éAggﬁi;gs‘U ‘
1107 |S PANDA 115639/2026(05.03.2026  |[WP(C)/3207/2026 |10 | v
1108 |S BARIK 115640/202605.03.2026  |CRLMC/2824/2025  [10 | v
109 [UK PANDA |15641/202605.03.2026 |WP(C)/28921/2024 |10 | R
1110 |JJ SAHOO |15642/2026(05.03.2026 [BLAPL/4870/2025 |10 | CH
111 |[SR BARIK 115643/2026/05.03.2026 |[FAO/439/2019 0 | CH
112 |[TK NAYAK |15644/2026/05.03.2026 |CRLMC/3898/2025 |10 | CH
113 [RK BEHERA  |15645/2026(05.03.2026 |WP(C)/5068/2026 |10 | CH
114 DK JENA 115646/2026(05.03.2026 |[WP(C)/2648/2026 |10 | oo
1115 [KN SAHOO |15648/2026(05.03.2026 |WP(C)/4281/2026 |10 | CH
116 |KN SAHOO 115649/2026/05.03.2026 [WP(C)/4169/2026 |10 | SR
117 |JJ PARIDA  |15650/2026(05.03.2026 |CRLMC/1139/2012 |10 | SR
118 BK BEHERA  |15651/2026(05.03.2026 |WP(C)/6403/2026 |10 | SR
119 |BK BEHERA  |15652/2026|05.03.2026 |CRLMP/235/2026 0 | SR
120 [BK BEHERA  |15653/2026|05.03.2026 |WP(C)/6407/2026 |10 | u |
121 D SAMAL 115654/202605.03.2026 |CRLREV/839/2025 |10 | u |
122 |D SAMAL 115656/202605.03.2026 |[WP(C)/10917/2024 |10 | u |
123 MK PANI 115657/202605.03.2026 |[WP(C)/5687/2026 |10 | u |
124 |AP RATH 115658/202605.03.2026  |ABLAPL/13331/2025 |10 | o
125 |A SUNDARAY |15659/2026|05.03.2026 |CRLMC/655/2026 0 | o
126 |J DEHURY |15660/2026|05.03.2026 |WP(C)/34674/2025 |10 | CH
127 |J DEHURY |15661/2026/05.03.2026 |WP(C)/34674/2025 |10 | CH
128 |J DEHURY |15662/2026(05.03.2026 |WP(C)/34674/2025 |10 | CH
129 |J DEHURY |15663/2026/05.03.2026 |WP(C)/34674/2025 |10 | CH
130 |SS PRADHAN |15664/2026(05.03.2026 |CRLMC/5658/2025 |10 | o
131 |G SUNDARAY |15665/2026(05.03.2026 |WP(C)/16560/2021 |10 | o
1132 [M DAS 115666/202605.03.2026  |[WP(C)/13857/2013 |10 | o
| | | Total 11305

NIC




